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ORISSA ACT IV OF 1953
» 7 THE ORISSA APPROPRIATION (No. 2) ACT, 1953

[ Beceived the assent o f the Governor on the 31st March 1953 first
_ published in an e xtraordinary issue of the Orissa Gazetie,
' ' d ated the 31st March 19563 )

S—

#

AN AQT TO AUTHOBRISE PAYMENT AND APPROPRIATION OF CRRTAIN
SUMS FROM AND OUT OF THE CONSOLIDATED FUND OF THE STATE .
OF ORISSA FOR THE SERVICE OF THER YEAR gNDING ON THE _ ;
THIRTY-FIRST DAY OF MARCH 1954

B it enacted by the Legislature of the State of
Orissa as follows :— _

Short ¢itle - 1. This Act may be called the Orissa Appropria-
- tion {No. 2) Act, 1953,

Iosuo of Re. . 2, From and ouvt of the Consolidated Fund of
52.60.20,95% Orissa there may bo paid and applied sums not
Qnaolidated exceeding those specified in column 3 of the Schedule
Orissn for 0MOOUNtING in the aggregate to the sum of rupees
the year  thirty-two crores, sixty lakhs, sixteen thousands,
o HUEFE eight hundred and fifty-six towards defraying the
several charges which will come in course of payment
during the year ending on the thirty-first day of
March 1854 in respect of the services specified in

column 2 of the Schedule.

fppropria- 3. The sums authorised to be paid and applied

: © from and out of the Consolidated Fund of Orissa by
i _ this Act shall be appropriated for the services and :
| purposes expressed in the Schedule in relation to the :
year ending on the thirty-first day of March 1954, ' '
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SCHEDULE

Grant

No

Services and purposes

Sums not oxeeeding

Voted by

Cha, on the
Legislaturs G

Consolidated
Fund

Total

S o o W Y

)

A—EXPENDITURE ON
REVENUE ACCOUNT

4—Taxes on income other

than Corporation Tax,

13— Other Taxes and Duties
T-~Land Revenue

8-—Btate Bxcise Duties

0—-Stamps

L ru

LR -

- 10—Forest
11—-Registration .

XVII—Irrigation., ebtc.~—-Working
Expenses. :

17—Interest on Works for
which Capital Accounts
are kept,

18—0ther Revenue Expendi-
ture financed from
Ordinary Revenues.

19—Construction of Irrigation,
Navigation, Embank~
ment and Drainage
Worka. '

a9, Interest on Debt and other
Obligations. '

23—Appropriation for Redue-
tion or Avoidance of
Debt,

a5—Gloneral Administration ..

Carried over

RBs.

]
j 6,93,361

35,67,605
19,31,289

1,78,737
41,81,422

-
ok

4,079,202 © e

. 1,05,00,48¢  10,85,330

. 36,40,094

1,31,89,657 4,84 323

6,903,861

35,867,805
19,351,289
1,78,737
41,81,492
4,07,202

1,165,814

36,40,094

1,36,63,080

3,47,20,257 52,090,762

3,89,30,009
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1 J 2 3,
Sums not exeeeding
' Grant Hervices and purpo.ses Cha :
. . Voted b rged on the|
No s g"h"iat ufa Con;‘t:]l;dgted Total __ ]
B | i
| Rs. Ra. Ra. ‘
| \
S .}r Brought forward 3,47,20,257 | 52,009,762 | 3,99,30,009 R
. |
! 9 27—Administration of Justice 18,92,892 5,01,851 | 23,04,743
10 28—Jails and Convict Settle- 24,49,307 . 24,49,307 |
ments, : ' "
11 20—Police .. o 1,52,35,768 .. 1,62,35,768 {
36—Beientific Departments ..
12 1,78,26,016 - 1,78,26,018
37—XEdueation .. .
13 38—Medical . . 60,97,588 . 60,907,688
14 39—Public Health .. 29,71,726 7,350 29,79,075
15 40—Agricnlture - 46,45,909 . 46,45?909
i8 41—Vaterinary o 23,10,371 e © 23,10,871
17 42—Co-operation 9,70,596 . 9,70,506
43~]Industries and Supplies - |
18 : 19,20,566 . - 19,20.866
43-A—Capital outlay on
Industrial Developments |
f j 19 44 —Aﬁ&ﬁ(}ﬂ am .“u 21‘300 *r 21}300
- .
12—Charges on saccount of "
Motor Vehicles Aota, . .
20 53,665,176 " 53,658,175
» 47—Miscellancons Dopar t- : _
ments, _ _
21 50—Civil Works Cwe 1,99,52,650 81,000 [ :2,00,33,659
22 50-—Civil Works—Expenditurs 37,89,339 .o 31,89, 339
fn connection with Capital : |
Construotion, |
N |
Carried over o] 120150768 67,990,053 | 12,69,69,721 |
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Grank
No,

Seryioes and purposés

Sums nob excesding

Voted by
Logislature

Charged on the
Consolidated
Fund

Total

244

b4-B~-Privy  Purses

Brought forward .

50—~Civil Works—Public

© Works, Common Estab-
lishment and Tools and
Plant. .

XLI—Receipt from Electri-
' city Schemes—Working
Exponses.

§2—Intereat on Capital vatlay
on Eleotricity Schemes,

52-A—(ther Revenue Expendi-
ture connected with Eleo-
tricity Schemes,

8§3~—Capital ontlay on Eleotri-
city Scheme within the
Revenue Acoount.

Bé—Faming ‘e

B4-A—Territorial and Political
Pensions.

and
Allowances of Tudian

Raulers,

564 Buperannuation  Allow-
ances and FPensions.

55-A—Commutation of Pen-
gions  finansed from
Ordinary Revenues,

83— Payments of Commuted
Value of Peusions,

$b—Payments to Reirenched
Ferspnnel.

' _ Carried &er’ |

Rs.
12,01,59,768

Rs.
67,909,953

Rs.

. 27,61,146

y  19,42,589

y 30,32,080

-~ ——

14,25,545 |

14,762 |

126900721y

27,601,146

33,68,114

C e

12,78,95,548 |

79,40,260
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1 B ] { 8
Sums not axéeeding
Gﬁhﬁt : Sorei d. — : :
% | - Bervicon snd purposes - |Char the
I Ly Coneolidaed |  Total
_ Rs. Rs. Ra.
Brought forward 12,78,95,548 |  72,40,260 | 13,51,35,808
27 56—Stationery and Printing 29,72,058 v 22,72,058
36--Ports and Pilotage . .
28 - . 4344874 43,44.874
57—Misecellanecua .. K :
(| "XLVI‘A—Receipts from Road |’
Transport Schemes—Work-
ing expenses.
204 | 57.A~Capital outlay on Road | »  43,27,948 60,000 | 43,87,943
fCransport Schemes financed '
from Ordinary Revenues.
5%;-B-—Capit&1 outlaj on Rail
L ‘Road Co-ordination Scheme, |
80 |  63—Extraordinary charges .. 1,97,097] .. 1,97,007
81|  63-A~-Expenditure connected 167,906 .. 1,67,905
. with - Post-war Planning "
: and Development. ’ . '
32 63-B—Community Develop- 48,87,124 ‘e 43,837,124
{ aent Projests.
- 83|, 64-B—Civil Defence - 9,753 ve 9,768
I Total—A' .| 1441,02,302] 73,00,260 | 15,14,02,562
- .-|" B~OTHER EXPENDITURE |
"3 85—Payment of Compensation 5 . B
- _ to Land-holders, ete., on N
the abolition of thel
Zamindari system. .
35 71—Capital outlay on Schemes B . b
of Agricultural Improve-
_ ment and Research, . :
30 80-A—Capital outlay on Multi- | 12,53,45,000 | 1,48,55,000 | 14,60,00,000
purpose River Schemes— . S
Hirakud Dam Project. i
| Carried over . | 12,53,45,010 | 1,46,65,000 | 14,00,00,010
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Grant
N Cn

Bervices and purposes

Suma noj exceeding

Voted by
Logisiatura

Charpgad on the
Consolidated
Fund

Total

87

38

29

(%Y

o {

Brought forward ..
81-A—(Capital cutlay on Elec-
tricity Schemes outside the
Revenue Account.

82-A—Capital ouplay on Road
Co-ordination Seheme
outside the  Revenue
Account.

82.B—Capital outlay on Road
Transport Schemes out-

side the Revenue Aogount.

846-A—Capital outlay on State
Schemes of Government
Trading.

N—Public Debt—Debt raised
in Indis Floating de‘b’o
(Repayment).

N-—Puhlic Debt—Debt raised
in India—Loans from the
Central Government
[Repayment)

Losus to Mumelpahties, Port
da, eto,
Loans to Government servants

B

Ras.
12,53,45,010

Rs.
1,46,65,000

Rs.
14,00,00,010

}

1,22,48,847

20,53,345

80,31,993

LR

1,00,00,600

22,380,004

1,22,48,847

20,53,345
1,00,00,000

22,80,004

80,31,993

Total—B .

14,76,79,260

2,69,356,094

17,46,14,204

Geaxp Toray e |

29,17,81,602

3,42,35,354

32,60,16,856




